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Sari .Jawabarlal Nehru: There was 
some talk of a general strike in the 
estates, but the strike I think was 
called of. A few persons who did not 
get notice perhaps of the calling off, 
indulged in it. But they soon return-
ed to work. They are naturally in-
·terested in this, but attempts wen> 
made by the leaders of the estate 
labourers not to get them entangled 
in this as far as possible. 

Shri Narasimhan: Has the Govern-
ment considered that what is happen-
ing in Ceylon, particularly about the 
Stateless persons, is against what are 
known as human rights and, if so, 
whether the Government contemplate 
any step in this regard at forums 
othn than at India-Ceylon level, such 
as the United Nations or the Common_ 
wealth? 

Shrl Jawaharlal Nehru: No, Sir. 
We do not contemplate doing that 
kind of thing. We do not think it is 
at all right for us. We deal with the 
Ceylon Government directly and try 
to settle them however long It may 
take. I do not think it will be quite 
right to bring in the question of 
human rights in regard to estate 
labour. Their non-recoenition or their 
non-registration as citizens of Ceylon 
can hardly be called an infrinlement 
of human rights. It is undesirable; 
it i~ other i~ being protested against. 

Sbri Taapmani: Recently, news 
apP('8red in the papers that ~he ferry 
service between Dhanushkodi and 
TaJaimannar which is the link bet-
w('en the South and Ceylon has been 
discontimwd. I would like to know 
if there is any infonnation whether It 
has been disl'ontinued and whether the 
normal l'hannel of communil'ation will 
bp. r ~t rl' . 

Shrl Jawaharlal N .. bra: My inCor-
!:la:;On i~ that it was i~ontinue  for 
1\,'(1 days onl.\'. This was related to 
thf' question of illicit immigrant. 

Indian Embassy In COIl,O 

'I!ln. Shrl Ram Krtsban Gupta: 
W :. the Prime Mlniider tw pleased to 

(a) whether the attention of Gov-
ernment has been drawn to the recent 
news item which appeared on the 
front page Of the 'Hindustan Times', 
New Delhi dated the 16th April. 1961 
that the Indian Embassy may be ex-
pelled from Con,o following a recent 
sharp attack on the Indian Envoy by 
Mr. Albert Delvaux, Resident Minis-
ter in Belgium and one time acting 
Prime Minister; 

(b) whether the facts have been as-
certained; 

(c) if not, how far this ne ~ is 
correct; and 

(d) action taken in thl' rna iter? 

The Deputy MlDister of ExterDal 
Aftaln (Shrlmati Lakshml MeJloll.: 
(a) to (d). Government have seen 

the ne ~ item in question. The 
Indian Mission in Leopoldville, which 
took thl' matter lip with the authori-
ties there, was informed that the 
views reportedly expresaed by Mr. 
Albert Delvaux did not represent the 
official views of the Government. 
There is, thus, no basis for tht' infer-
ence that the Indian MillSion in the 
COntlo mi,tlt be cl~ down by the 
Congolese authorities. 

Sbri ...... ~r abaa a.,u: In view 
of the sericus situation in the Con,o, 
may I know what security measures 
are being adopted therl'? 

The Prime Milliliter and MlDlJter 
of External Atrain (Shrl Jawa.harlal 
Nehru): o eti e~ reference is made 
by hon. Members to lIel'urity m,>asuTl';"C 
Sel'urity for whom? There is certain-
ly a l'~n~i erable lack of lI('curity In 
the Congo for the peopl!' of th,' Congo. 
becaUR they are ott('n in conflict with 
each other. If th(' u ~~tion \5 about 
security tor thl' Indian anny. I do not 
want other !leCUrity forcf'~ to look afh'r 
our army; it l'an look arll'l" itt<!,1f. 

Larl'«' S"al .. Pak. Infiltration Into 
A-"am 

'19U. Shri P C. Borooah: Will the 
Prime MllllMer be pJ('a','<i to ~tat('  
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(a) whfther "the attention of Gov-
ernment has been drawn to the news 
itero in the 'Assam 'Trlbune' dated 
19th April, 19'61 reporting large scale 
infiltration of Pakistanis into the 
~ sa ast Pakistan border areas 
without valid passports and through 
unauthorised routes; and 

(b) if so, what action is being taken 
to tack I!' the situation'? 

Tile Parliamentary Secl'etary to the 
Mialster of External Aftalrs (Sbrl I. N. 
Razarika): (a) Yes, Sir. 

(b) The press report is grossly 
exaggemted. Necessary measures for 
detention and prosecution of un-
authorised entrants into India on the 
Assam-Ea!'.t Pakistan border already 
exist. Vigilance on the border has 
bt'cn furth~r tightened up. 

Sbrl P. C. Borooah: May know 
whether Government ean deny that 
there is no infiltration from a~t 

Paki!;tan to Assam and if not, on 
which ~i ' arc the infiltrants crossing 
the boundary from Pakistan to Assam? 

Shri J. N. Hazarlka: In Goalpara 
district, during the 15 months from 
1st January 1960 to 31st March, 1961, 
only 499 persons entered without any 
valid travel document and were 
.rrested. AU of them were prosecut-
ed. 429 were convicted, 2 acquitt.ed 
and 88 cases are pending 

Shrl P. C. Borooah: May I know 
whether this infiltration is a recent 
occurrenCe or it has been going (In 
for a long time? 

(~' 8hrt I. N. Raurika: I have given 
tht' ftgure for thf' last 15 months. For 
the rest, I require notice. 

Drl "'1UD.tarl: May I know whe-
ther it is a fact that a larle number 
oJ PGRs and VGRs of the two dis-
tricts of Goalpara and Kamrup had 
bt>en (·ncroachf'd by these unauthoris-
ed inflUrants from East Pakistan? 

Shrl J. N. Raurika: These are alle-
J(aliom I'eporh'd in the Prrss. I have 
gin·n tht' figure of the ill('gal ('ntrant!! 
101' thE' last 15 month". I hftv£' nn 1'('-
cord to say if any of thcse h8\'C en-

tered into Itamrup district or any 
other district. • 

TIle PtilDe MbIister ad MQriSter 
Of Bstieraal A1I'IUrs (Sbri Jawaharlal 
Neb,.): The fi,gures given by my col-
league do not indicate any very extra-
ordinary occurrence. 499 or roughly 
500 persons in the course of 15 months 
is not a very large figure. 

Shri Rem Barua: May I know whe-
ther the attention of the Government 
has been drawn to a press communi-
que issued by the Government of 
Assam in response to this news item 
in the Assam Tribune that during the 
course of the five months from the 
marking of the houses to the taking 
of the census, as many as 12 immi-
grants from a foreign territory per-
colated int() Goalpara district'? If so, 
I want to know. in the face of what 
the hon. Parliamentary Secretary has 
said that the security measures are 
adequate thl'!"(', whether it is not a 
sad commentary on our sl cl rit~  

measurt's: 

Mr. Speaker: He need not arguc. 
He wants to know whether the Go\'-
LTnml'nt's attention has been drawn 
to this statement of the Assam GO\'-
('mment that it is 12,000. 

Sbrl I. N. Bazarika: The Assam 
Govrrnment has issued a press com-
muniqul' giving the correct figures. 
The difference b{'tween the population 
figures for Goalpara district obtained 
wh('n the house-numbering was 
carril-d out between 15th September 
and 15th November, 1960 and the 
actua I census operations held fh'c 
months later in February-March, 1961 
is only 12.553 and not 42,000 as alleg-
ed in the Press. 

This difference is due 11) various 
reasons. Ont' is, an entire village :and 
a considerable number of houses in 
the other villages were omitted in 
houst"-numbering in September-Nov-
pmbl'r. 1960. Subsequently this was 
corrected in Feobruary. 1961. The 
second reaSOn is there is a little in-
flux. 

Shri Jawaharla. Nehru: ea~ona  
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ftt'i J. N. ~ .... of popula-
tiOn who come from Bihar and other 
Ji.afts of India during the winter 
period. Thirdly, there is a small nor-
mal increase of population by 5 per-
sons per thousand. The estimated 
population of the district was 15 lakhs. 

Shri p, C. Borooa.b: May I know 
whether Government's attention has 
been drawn to a Press report appear-
ing in the Assam Tribune on 2nd May 
1981, wherein they have stated that 
during the one month between house-
numbering and actual enumeration 
during the last census, through this 
GoaJpara route alone 42,000 East 
Pakistanis have entered into Assam 
and arc staying in G<lalpara district? 

Sbri lawaharlal Nehru: The hon. 
Member perhaps did not quite hear or 
listen to what my colleagup had 
stated. The figure 42:000 has been 
shown to be wrong. The actual 
figure is 12,553, which is the difference 
in ('ounts within the five-month 
period. I repeat what has been said. 
This difference is said to be du(' to 
~ o or threE' causes. One wa, for 
some reason or other, one entil'e vil-
lage was omitted in thc previollS 
count and it was included in the 
second count. Secondly, there is a 
seasonal int\ux of labour from Bihar, 
etc. during th(>se months into Assam. 
These are the two main reasons for 
the difference of 12,000. 

Mr. Speaker: Next que!ltion. 

RE: ADMISSION OF VISITORS 

SbrimaU R.eDU Chakravartt,. (Balir-
hat); Sir, before you proceed to the 
next question, I want lo submit that 
the Watch and Ward women outside 
are not permitting the g'Uests of Mem-
bers of Parliament to come in. They 
are absolutely preventing UII from 
cotning in; they are manhadling us. 
That is why we are so agitated. 
Four or five guests of myself and 
Shrimati Parvathi Krishnan are being 
pr(>v(>ntl"d from ('oming in. They are 
permitting all th(' m('n ft-e('ly, but 
they are preventing the four or five 
ucst~ of mysf'lf and Shrimati 

Parvathi Kri!!hnan. They are pre-
ventin, even myself and shrimati 
Parvathi Krishnan. They are sur-
rounding us and they are physically 
preventing us from coming in. They 
say, it is under the police officer's 
order and I presume it must be under 
your orders. 

Mr. Speaker: I am really sorry. 
Why shOUld they make a difference 
between men and women? 

Shrimatl ~u Chakravartty: They 
arc doing it. 

Shn aJ a~e (Balrampur): The 
women cannot stand under the sun· 

Mr. Speaker: I will make· an imme-
diate inquiry. I am sending the Joint 
SC('retBl'y to make enquiries Bnd sec 
that it does not recur and those that 
arc waiting outside are fl'eely allow-
ed herc', subj('('t to their having their 
passes. 

Shrl Tyagl: If Members of Pal'!ia-
ment th('ms!'l ves are responsible to\' 
bringing a crowd .... (Interruptions) . 
I do not attribute any motive. efor ~ 

you giv(' your ruling, it may be c1ari-
fled for political reasons. I do not 
attribute any motive to the present 
cue, but tor future, this may be made-
clear. If Membt'rR themselves Ire 
bringing a ('rowd .... 

h~t1 Beau Chakravarti,: It ftV<' 
is a crowd, there is no democracy in 
this country. (lntI"Truptions). 

Mr. Speaker: Next question. 

Tbe MlDIa&er 01 Indllltry flhr. 
MaaabhaJ Shah): With your per ~ 

sion, Sir, Question 1947 is identical to -
Question 1945 and 110 they may be 
clubbed together. 

Mr. Speaker: Yes. 

Cloaare 01 Jute MjUs ID West Ben,.d 
4-

• ISbn Aarobbado GbosaJ: 
IN5. \. SbH Sbree Nara,an Da.: 

Will the Minish-r of o e~ llnll 
(lI4u'!t..,. be pka~e  to Rtate: 

(a) whdhl"f th(· Indian J Jt~ M ll~ 

A5!locielti(Jn hkV(' dfTid"d to rlOq· ell! 




